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Use of Elephants in Circuses  

 
3032. SHRI NAGAR RODMAL: 
   
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 
 

(a) whether the Government has formulated any scheme in connection with the abolition of 
practice of using elephants in licensed and non-licensed circuses; and 

(b) if so, the details thereof? 
 
 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  
(DR. MAHESH SHARMA) 
 
 
(a) & (b) The Central Zoo Authority has issued a Guideline for management and maintenance of 

elephants in Circuses.  The Circuses displaying any wild animals listed under Schedule 
I, II, III and IV of the Wild Life (Protection)  Act, 1972 are required to get recognition 
under Section 38H(1) of the Wild Life (Protection) Act, 1972 from the Central Zoo 
Authority for its display. The elephant is listed under Schedule I of the Wild Life 
(Protection) Act, 1972.  

 
As on date, there is no Circus in the country recognised under Section 38H(1) of the 
Wild Life (Protection) Act, 1972 for display of wild animals listed under Schedule I to 
IV of the Wild Life (Protection) Act, 1972. 
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